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Shri Jawaharlal Nehru: The Dar-
jeeling Nepal border is fairly far
away. Distance does not make much
difference.

Shri Hem Barua: There is a police
station in Miri where this happened
Information can be obtained from
there. 1 think the Government of
Wes: Bengal has sufficient source of
information from this district of
Darjeeling.

M. Speaker: Government would get
that information as soon ag it is possi-
ble.

Shri Rameshwar Tantia (Sikar): May
1 know whether it has anything to do
with the anti-Indian propaganda in the
Nepalese press, and if so, whether
Govornment have protested against
it?

Mr. Speaker: This refers to a parti=
cular incident.
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(i) REPORTED MISSING ©OF RovaL
NEPALESE AIRLINES AIRCRAFT

Shri S. M. Baneriee (Kanpur): Sir
und~r rule '27, 1 call the attention of
thz Prime Ministar ‘o the following
matter of urgent public importance and
T request that he may make a state-
ment thereon:

“The reported missing of an
aircraft of the Nepal Royal Air-
lines with Indian Inspector of
Accidents. First Secretary of the
Indian Embassy, Nepal and four
others on board.”.

Shri Jawaharlal Nehru: The news of
the missing aircraft was first tele-
phoned by our Ambassador in Nepal
on the morning of Monday, the 27th
August. Immediately, the Air Force
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and the Department of Civil Aviation
were requested to join in the search.
Continuing bad weather since Sunday
has hampered the search operations.

The following details about the inis-
sing plane have been received from
the Director-General of Civil Aviaticn.
The plane, a Pilatus Porter, belonging
tp the Government of Nepal was on a
flight from Pokhara to Dhorpatan
where a Royal Nepalese  Airlines
Dakota crashed on August 1st, 1962
The plane was under the command
of Captain Ravi Randhawa, an ex-~
perienced Indian pilot. It took off
from Pokhara at 3 P.M. on Sunday,
August, 26th, but failed to land at the
air-strip in the Dhorpatan valley.

The six-man team on board was on
its wav to the site of the wreckage cf
the RNA Dakota for on-the-spot in-
vestigations into the cause of the
crash. Among the passengers were
Shri A. M. N. Shastri and Shri B. D.
Sharma, First Secretary in our Em-
bassy in Nepal. The services of Shri
Shastri had been lent by the Govern-
ment of India to the Government of
Nepal for helping in conducting the
enquiry intp the cause of the Dakota
crash. He ig an officer of the Direc-
torate of Civil Aviation. The names of
the Nepalese officers on board hava not
so far been released by the Govern-
ment of Nepal.

Indian Air Force planes are rcady
to join in th- search as sson as  ihe
weather clears up. Since both  the
take-off and the evnected landinz
points are in Nepal territory, IAF”
planes have positioned themselves to
take part in the search operations at
the request of the Government nt’
Nepal.

Shri S. M. Banerjee: May I
whether any IAF plane had
flown in search of this plage?

Shri Jawaharlal Nehru: Severa!
times they have tried to go there, but
the weather has been so bad that
neither the Nepalese planes nor out
planes have actually been able to mo-
round about that particular area.

know
already
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meanwhile, the police and others nave
been asked to make ground searches.
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Shrimati Vimla Devi (Eluru): Mr.
‘Speaker, Sir, will you please translate

‘it into English, because I have uot
“been able to understangd it?

Mr. Speaker: Two accidents have
already taken place, and it would not
be safe to risk another and send our
plane there unless the weather clears
up and the conditions are more favour-
able,

Shri Hem Barua: The planes are
-already there.

Shri Rameshwar Tantia: This 15 the
second accident which hag occurred
-within such & short time. May I know
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whether Government are .aking any
special precautions or any special zteps
to prevent the recurrence of such uc-
cidents?

Shri Jawaharlal Nehru: That ouis-
tion should be addressed to the Guv-
ernment of Nepal. It is Nepalese
territory, and it is their plane which
is missing.
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12'11 hrs.
PAPER LAID ON THE TABLE

NoTiFicATioN UNDER TRIPURA Lanp Re-
VENUE AND LanD REFORMS AcT

The Minister of State in ihe Ministry
of Home Affairs (Shri Datar): I Leg to
lay on the Table a copy of Notification
No. F. 70(37)Rev./59-Vol. II,  pub-
lished in Tripura Gazette dated the
10th April, 1962, containing the Tripura
Land Revenue and Land Reforms (Al-
lotment of Land) Rules, 1962, under
section 198 of the Tripura Land Re-
venue and Land Reforms Act.  1960.
IPlaced in Library. See No. LT-383/
62].

13113 hre

RE: OMISSION OF ITEM FROM
ORDER PAPER

Shri 8. M. Banerjee (Kanpur): 1
have to make a submission about the
Order Paper today. In the Order



